In The Central Kdministrative Tribunal [ ZL/ :
Jaipur Bench, Jaipur
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Shri P.v.Ccalla, counsel for the applicant.

Shri U.D.Sharma, counsel for the réspondents.

The learned counsel for the respondents

y ‘w*ai\’ filed addit ional reply to. the OA and submits that
ﬁiz;‘;;ﬁ the impugned order dated 8.7.97, against which
K‘i’i}ﬁuk thié 0A was filed, has been cancelled vide order
Yf\f‘c‘dﬂ dated 3 .11.99 issued by tl;xe respondents . In view

; of the submissions and the order passed on 3.11.99,

@ﬁ"“l%‘ this )OA is disposed of as having become infructuous.
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